ockal Service, Service and presently working as M.L.A, 41. Nirmali Constitutancy give
narein below the details of the assets (immovable, movable, bank balance, etc.) of myself, my
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I, Anirudh Prasad Yadav, Son of Maharaji Yadav, aged-84 years, belonging to
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{Banris, Debemtures o . i
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—I?;.,' .':,.m;.] C L g bertlaloosef LT fur e littod )/
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e R
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v 1 o -—
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i.'-‘| Wl
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gl Vel of Bonds/shares/Debentures as per the latest market value In stock Exchange in respect of listed

rampanine and ag per hoanks in the crse of non fisted comp@nies should be given
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BrE Means a person substanualy dependent on the income of the employee




Dotails of Immovable assets

(Nate - Properties in joint ownership indicating the extent of joint ownership will also have to be
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e ) Spouse Name endant-1 | Dependant- | Dependant-
Mo, Deseription Self po (€) tep ; 2 Nams 3
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(71 ) give herein below the detals of my liabilites / overdues to public financial institutions and
governmen cues - ¥

[Mete - Pleasa give separate details to each item|]
= - Namu & utdress of Bank |
|51, Nd.|Deacription Finascis! institutions (s) 1 Amount outstanding
i Depertment {s) e 3 Bl
Bl il Mo Tlasdal Fal e
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" {¢) cues to departments dealing with
supply of alactricity
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(1) Other dues, if-any
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() [(1} Inseme Tax Including surcharge [also ;':J {ooj- o 15 500/-
indicate the assessment year upto which 'In-. ol ] gt A 80 L~ L L e s TR
: lncome Tax Return filed. Give also T e — AAIPY 2133 E FAripy,— AckT B BY4aT b

pacinanen Account Number [BAN)

(it Weaith Tax [Algo indicate the +
|assesment year upto which Weallh Tax ;
I fibed.] T

(i) Sales Tax [Only in case of proprietary
Bekinpss]

Ir Froperty Tax

C. Peoruonal Betail
OPFICPFTPRAN No

Gender | ' ™M _]_' (MF) |

mate of Bith W[dﬁ'l A48 | commryyyy

ClassiGruup | Yiask ——hmamj .
[adre r

« (Full Neme ¢.g. B A.S - Bihar Administrative Service,
B.S S, - Hihar Secratariat Service elc )

| imnﬁluu-_-.::' et 3@

| hereby declare that the above detalls are true (o the best of my knowledge belief.
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